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Shri S. V. Ramaswamy: Sir, I used 
the word ‘co-operating’ in the broad 
sense. It only means that we have 
made certain proposals and the res
ponse is not there.

Shri Hem Barua: Sir, I want your 
ruling about his statement that English 
is an associate language.

Mr. Speaker: I did not think any 
answer was necessary. The hon. Mem
ber already knows it.

Shri Sham Lai Saraf: In view of the 
fact that both railway traffic and the 
traffic on the road have immensely 
increased, may I know how long the 
Government will allow things to go 
on like this? Why should not the 
Railway Department themselves spon
sor the necessary schemes or in colla
boration with the Road Transport 
Authorities?

Shri S. V # Ramaswamy: As the hon. 
Member put it, the road traffic itself 
has increased. Therefore, partly it is 
the responsibility of the Road Trans
port Authorities also to participate in 
these things.

Shri A. P. Jain: Sir, the answer 
given by the Deputy Minister for Rail
ways to one of the supplementaries is 
rather surprising. He said that one 
truck and one bus stopped on the track 
and did not move. Were they mad 
men or did they want to commit sui
cide? Has any enquiry been made 
about that? Has any action been taken 
against them?

Mr. Speaker: Is the reference to the 
Minister?

Shri A. P. Jain: Not to the Minister, 
but to the drivers of the truck and 
bus.

Some hon. Member rose—
Mr. Speaker: Next Question—Shri 

Samanta.

Shri Sonavane: Sir, I got up and 
sat down several times, and I could 
not get a chance to put a supplemen
tary.

Mr. Speaker: He has not sponsored 
the question and he takes up another

question. I am not going to allow 
him.

Shri Sonavane: So many others who 
did not sponsor the question were 
given a chance to put supplementariesi

Mr. Speaker: That is not lair on hia 
part. I have not been partial to any
body.

Shri Sonavane: I got up several 
times and still I could not catch your 
eye.

Mr. Speaker: Order, order. Let us go 
to the next question.

Encouragement to Sportsmen among 
Railway Employees

+
f  vShri S. C. Samanta:

♦317 J Shri Subodh Hansda:
" *] Shri B. K. J>as;

I  Shri M. L. Dwivedi:

Will the Minister of Railways be 
pleased to state:

(a) whether any encouragement is 
given to sportsmen among the Railway 
employees for further improvement in 
sports and games;

(b) if so, the nature of encourage
ments and facilities given; and

(c) how many persons have been 
given such facilities in the last of 
current year?

The Minister in the Ministry of 
Railways (Shri Shahnawaz Khan):
(a) Yes. >1

(b) The folowing facilities and 
encouragements are given to sports
men:

(i) Grant of special casual leave 
to participate in recognised 
tournaments;

(ii) Supply otf kit to participate in 
tournaments. In addition spe
cial kit allowance is given 
to those railwaymen who 
represent the country abroad;

(iii) Issue of free passes to parti
cipate in recognized tourna
ments;
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(iv) Sportsmen of outstanding 
merit are considered each 
year along with other Railway 
staff for presentation of awards 
during the Railway Week;

(v) Training facilities are provid
ed to railwayman on a large 
scale. Sports clubs and insti
tutes exist at most of the im
portant stations. Special coa
ching is imparted in different 
games. Expert Coaches are 
engaged by the Railway 
Sports Control Board and coa
ching camps are conducted 
round the year. A  number of 
railwaymen have qualified 
themselves from the Nationa 
Institute of Sports as Coaches 
and are imparting training 
to railwaymem on different 
railways; and

(vi) Railway teams are entered in 
a number of tournaments in
cluding the Nationals to im
prove their standard.

(c) It is not possible to specify the 
number of sportsmem who have been 
given such facilities in the past. A 
large number of railwaymen avail of 
the facilities referred to above.

Shri S. C. Samanta: May I know
how many teams were sent recently 
for the Olympic Games?

Shri Shahnawaz Khan: Railways did 
not send any teams as such but they 
formed part of the Indian contingent.
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Shri B. K. Das: May I know whe
ther each railway sets apart any speci
fic amount for this purpose?

Shri Shahnawaz Khan: It is left to 
the different railways to decide the 
amount.

Shri K. C. Pant: Are sportsmen
given any preference at the time of 
recruitment?

Shri Shahnawaz Khan: Sportsmen
of outstanding merit are sometimes 
recruited directly in Class 3.

Shrimati Savitri Nigam: What
amount has been set apart for sports 
this year?

Shri Shahnawaz Khan: As I sub
mitted before, it is left to the differ
ent railways to decide that.

Shrimati Savitri Nigam: May I know 
the total amount set apart by all the 
railways?

Shri Shahnawaz Khan: No definite 
amount is earmarked as such. We 
leave it to the different railways to 
decide.

Mr. Speaker: Shri Basumatari.

Shri M. L. Dwivedi: This is the
point on which I seek information.

Mr. Speaker: Even though I do not
permit him?

Shri M. L. Dwivedi: Then I will re
sume my seat.

Shri Basumatari: In view of the 
fact that there is a similar scheme 
for the encouragement of sports under 
the Ministry of Education, may I know 
whether there is proper co-ordination 
between the railways and the Minis
try of Education?

Shri Shahnawaz Khan: We look after 
our own sports by setting apart a 
certain amount of money. Whenever 
we need assistance from the Ministry



of Education, we avail ourselves of 
those facilities. We also send people 
to the National Institute of Sports at 
Patiala.
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Shri A. P. Sharma: Has any specific 

quota or number been fixed for the 
recruitment of such staff per year?

Shri Shahnawaz Khan: About half 
a dozen.

Railway Accidents at Andal and 
Phulera.

•+•
f  Shri S. M. Banerjee:

♦SIS.  ̂ Shri Bhakt Darshan:
L Shri Bhagwat Jha Azad:

Will the Minister of Railways be 
pleased to state:

(a) whether inquiries into the acci
dents at Andal and Jaipur (Phulera)
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have been completed;

(b) if so, the findings thereof; and

(c) whether the reports of the in
quiries will be laid on the Table?

The Deputy Minister in the Ministry 
of Railways (Shri S. V. Ramaswamy):
(a) The Additional Commissioners of 
Railway Safety, Calcutta and Bom
bay, who held statutory enquiries into 
these accidents, have submitted their 
Preliminary Reports.

(b) According to the Provisional 
Findings of the Additional Commis
sioners of Railway Safety, the acci
dent at Andal was caused by the 
driver of the motor truck who fouled 
the line after having crashed through 
the level crossing barrier gate while 
that at Sambhar Lake (Jodhpur- 
Phulera) was due to the driver of the 
bus having tried to cross the unmanned 
level crossing gate in the face of an 
approaching train.

(c) There is no suoh proposal.

Shri S. M. Banerjee: There was a 
demand in this House that both these 
cases should be referred to a judicial 
enquiry. I want to know whether 
after the finalisation of this Report 
Government find any justification to 
refer it to a judicial commission.

Shri S. V. Ramaswamy: There is no 
need to refer it to the judicial com
mittee of enquiry when road users 
have crashed with the gate in one case 
and with the train in another case.
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